: | .
\‘ﬁ‘L' - In the Central Administrztive Tribunal
' Calcutta Bench

OA Ne. 647 of 1997

Fresent : Hen'Bele Mr, D, PurkaYastha,‘Judiciai Member
S -
" Ralindra Neth Rey & Ors,
' - V5 -

oo Eastern Railway

~Fer the Applicant : Mr. N.K. Rey, Advecate

~Fer the Respendents: Naene
o

Date of QOrder : 26-7=99

2 ooy | ORDER

Nene aﬁpears,en behalf ef the respendents, Supplemen-
tary srplication may e filec as prayed fer by the ld, Advecate
Mr. Rey fer the applicent in the meantime with a cepy te ether
side, Réspondents are given liberty te file reply te the Sppple~_
mentary aﬁblicatien iy next date. Accerdingly, the matte:'ié‘ o
‘adjeurned te 17.11.99, | ' |

( D. purkayastha )
Member(J)




